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SHRIN. K.P.SALVE; If you read
(a) part of the question, (b) is the
correct answer to the (a) part... {In

terruptions)

SHRI YASHWANT SINHA; Dr. Jichkar
has asked as to how they had made a review
and there is no reply to that
(.Interruptions’)

SHRI S. JAIPAL REDDY; Madam, this is
a question which cannot be postponed
because the answer given by the Minister is
incorrect, inadequate and misleading.

THE DEPUTY CHAIRMAN; Question
Hour is over, I will look into the matter and
decide in which way we can take up a
discussion in the House because the
Members are not satisfied... (Interruptions),..
Now, Question Hour is over.

SHRI YASHWANT SINHA; Are you
satisfied as the Deputy Chairman of this
House? As the Presiding Officer, are you
satisfied with the reply?

THE DEPUTY CHAIRMAN; The
Members asked the question. If they are
satisfied, I am satisfied, If the Members are
not satisfied, 1 am not satisfied.
(Interruptions)

Now, Papers to be laid on the Table.
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Implementation of New Export-Import
Policy

*386. SHRI PASUMPON THA
KIRUTTINAN: Will the Minister of
COMMERCE be pleased to state;

(a) what are the salient features of the new
Import-Export ~ Policy  announced by
Government in April 1992;

(b) whether it is a fact that Government
have failed to issue notification necessary to
give effect to the policy; and

(c) if so, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY  (DE-
PARTMENT OF SMALL SCALE IN-
DUSTRY AND AGRO AND RURAL
INDUSTRIES AND THE MINISTER OF
STATE IN THE MINISTRY OF
COMMERCE (SHRI P. J. KURIEN): (a) The
new Export and Import Policy



